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theft 2 You very well know whe e power
theft actually occurs. What steps are
you going to take to check it ?

Mr, Speaker, Sir, the generation cost
is actually Rs. 5. It is increased to
Rs, 10 on the pretext that the farmers
are provided- electricity at the rate of
Rs. 2. You have not done much {or the
farmers., What steps are being taken for
checking power theft so that the farmers
are able to get power at a cheaper rate ?
The price of agricultural produces like
wheat, cotton, rice do not increase.

MR, SPEAKER :
mentary.

Put your supple-

(Interruptions)

MR, SPEAKER : Hon, Shari Tulsiram
wants to say that when the farmer does
not get full price for his produce, and
sells it at a loss, then the Government is
not doing him any favour by providing
him electricity at subsidised rates. Hence
they should be given priority.

SHRI VASANT SATHE : I want to
humbly submit that the firmers are the
backbone of our country and so, if we
give them power at subsidised rates, we
are not doing them any favour. I fully
agree with the view of the hon Member.
We should supply electricity to farmers
at cheaper rates all righ*, Let a Commit=
tee of the House dccide as to what should
be the ex-cost of generation including
transmission minus theft, if the electricity
board or the producer is quite efficient.

SHR GIRDHARI LAL VYAS: Mr.
Sreaker. Sir, please allow a discussion on
the subject, ]

A

MR, SPEAKER " If you so suggest,
of course, we shall do it. But let this
qucstion be completed,

(Interruptions)
SHRI VASANT SATHE : Theoreti-

cally, if we accept the cost as 50 paise,
then at what rate should we buy power
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from State Electricity Boards ? Should
they be aliowed to run at a loss ? Would
that be in the interest of the nation ?
This should be discussed and whatever
decision the House takes should be
adhered to. I would not like the farmers
to suffer.

MR, SPEAKER Make the hon.
Members from Uttar Pradesh understand
it.

[Englisk]

Parallel Telecommunications System

*3. SHRI RAMSWAROOP RAM :
Will the Minister of COMMUNICA-
TIONS be pleased to state :

(a) whether any proposals were recei-
ved from the private sector for setiirg up
a parallel telecommunications system to
relieve congestion in the existing lines;

(b) if so, the details thercof; and
(c) the decision tuken thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI SONTOSH MOHAN DEV) : (a)
No such proposals have been received
from private sector for setting up a par-
allel telecommunicatioas system to relieve
congestion in the existing lines.

(b) and (¢) Question does not arise
in view of (a) above.

[Translation)

SHRI RAMSWARQOP RAM : Mr.
Speaker, Sir, though communication
System is the most important organ of
the country, yet there is so much of line
congestion that we cannot communicate
from one rlace to another easily. The
Government has stated that on proposals
from the private sector are under con-
sideration, agteed. But I want to know
whether efforts are being made to improve
the communication system to relieve con-
gestion in the existing lines while con-
tinuing to retain it in the public sector ?
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[Eng!i.\'h]

SHRI SONTOSH MOHAN DEV :
Sir, in March 1986, an Inter-Ministerial
Committee was set up to examine a
special tele-communication system for
business and industrial retwork, They
have submitted their Report in October
1986 and this is under the active con-
sideration of the Government. If it is
implemented, there wiil be a new type of
tele-<communication system for the indus-
trial and business houses.

[Translation]

SHR]I RAMSWAROOP RAM : Has
expert opinion from other countries been
taken to relieve congestion in the lines ?

[English]

SHRI SONTOSH MOHAN DEV :
Sir, there are enough experts within the
country to look after the maintenance of
the tele-communication system and a
continuous process is going on to improve
the service. There is no need to get any
foreign experts for this purpose.

SHRI ASUTOSH LAW : Sir, may I
know from the hon. Minister, in view of
the Government’s decision not to give to
the privaie sector the tele-communication
system, whether the Government is now
coasidering 10 set up a Nigam in Calcutta
considering the fact that the Calcutta
Telephones has at present got no admini-
stration, it is not working at all. There-
fo-e, I would like to know whether the
Government has got any positive pro-
posal to set, up a Nigamin Calcurtta,
instead of Calcutta Telephones.

SHRI SANTOSH MOHAN DEV:
Sir, the Calcutta Telephone system is
working, but it certainly needs improve-
ment,

(Imterruptions)

SHRI ASUTOSH LAW : 1Itis not
working at all. On 19%, 197 and 188
there is nv response. Nobedr can get
any response for the trunk calls, STD,
Assistance—nothing at all. There is no
tele phone system working there,
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SHRI SONTOSH MOHAN DEYV :
Sir, as I said, the telenhone system is
working there. There are certain improve-
ments necessary and the Goveroment is not
ccnsidering creation of any Nigam at the
moment,

SHRI THAMPAN THOMAS : In this
context, I would like to know how many
applications are pending throughout the
country—it is just to show the gravity—
and how you are going to cater to their
nceds. Still are you viewing it as a luxury
or utility and what is your plan to cope
up with the situation ? Is there any pro-
gramme for the Government in that
manner ?

SHRI SONTOSH MOHAN DEYV :
Sir, at present there are about 10 lakhs
in the waiting list in the country. 1In the
Seventh Five Year Plan our target is to
corrmission 16 lakhs, thereby not only
the existing waiting list, but future pro-
snective consumcrs will also be looked
after,

MR. SPEAKER : Question No. 4—
Shri V.S Krishna Iyer.

[Translution]

SHRJ] JAGANNATH CHOUDHARY :
Mr. speaker, Sir, 1 want to put a gues-
tion regarding telephones.

MR. SPEAKER : I have already
calied the next name you can put it later
on,

[English)

Setting up of Ess III and Ess IV units
of Indian Telephone Industries

*4, SHRI V.S. KRISHNA IYER :
Will the Minister of COMMUNICA-
TIONS be pleased to state :

(a) whether there is any proposal to
set up electronic switching system I1!I and
electronic switching system IV units of
Indian Telephone Industries;

(b) if so, the places where these are
proposed to be set up;





